
MOST URGElj1/ OUT AILONCEQF';FIl..,E OF THE PRINCIPAL DISTRICT Bu SESSONS JUDGE (HtQs): DELHI
_ -3 1 ... Q "M... .:?§.l;i6_/Genl-/HCS/2025 D;.llCCl, Delhi the}; '

. , 2025'
Copy of the letter bearing No. 1445~1457/R.R.(Sessions)/South/Saket/2025 dated

15.01.2025 bearing diary no. 288/C} dated 16.01.2025 along with enclosure as Mark-‘A’
r<e-cewed from Acldl. Sessions Judge (SFTC)/Officer-In-Charge. Record Rooms, South District.
Sakct Courts Complex, New Delhi is being circulated with regard to pendgggl of
gtgpgal/Revision_[if anY_)_,_,,in respect to the a,bqvesaid__1etter da_t_eg___1_5.01_.2025 and send the

aboy_emention_ed information/reports directly to the ernjail id_ .'"'_5ftifi‘-,_(l(.]i.1f:,_l_¢‘_-' within. 15

days. ‘

[.~\} All the Sessions Courts/Appellate Courts (record of 337 cases in which all Criminal
Appeals/Revisions, Complaint Cases of Electricity Act for the year-2012 85 2013 as
[Mark-‘A’) (w.e.f. 03.01.2025 to 10.01.2025), Central District, Tis I-lazari Courts.
Delhi. _ '

(B) Branclrvin-Charge, Facilitation centre, Central, Tis l~l:.lz;n-i Courts, Delhi.
(C) Branch-In-Charge, Record Room [Criminal/Sessions), Central District, Tis Hazari

Courts, Delhi whether there is any appeal/rm/isicJt1 pending before the
Appellate/Sessions Courts in respect of appeal Files lwzwv been consigned in Record
Room (Criminal/Sessions).

|D) AO [Judl.)/Branch In-charge, Bail/Filling Section, Central District, THC, Delhi.
(Ii) Ahlmad (Bail matters) to Ld. Principal District 8:. Sessions Judge (I-IQ), Tis Hazari

k Cour" , Delhi.
{F mrman, Website Committee, Tis I-Iazari Courts. Delhi with the request to

direct the concerned official to upload the same on tht-~ Website of Delhi District
Courts.

(R é)
(Jilicer-in Charge, Genl. Branch, (C)

I District Judge, (Comm. Court)
Ti:-a Hazari Courts, Dclhi(\x, ‘

I-Incls. As above - "I,
_ ,,. r'7'T\

ii ' ' ri~r~1~1<>.__ /Genl./HCS/2025 Dated, Delhi the - 1 I "
Copy to : - .

I. PS to Ld. Principal District 8:. Sessions Judge {I-[Q5], 'I‘is I-Iazari Courts, Delhi for
information.

I‘

\
O 'ic " 1 C. "148/\l.§€4'1, (C)

i 'rictJudge,\£I>mm. ourt)
Tis Hazari Courts, Deihiflt, //

6,



I OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE
-~ - \S= \ »\ SOUTH DISTRICT, SAKET counr COMPLEX, NEWQDELHI. /3]“

Q

\/\\D |\-t‘~|S‘-1\tS=l- _""--75'"
No. ___ /R.R (Sessions)/South/Sakctl2024 Dated: Efllcl i 5-

. Wit* T0. ass“
\

The Ld. Principal District & Sessions Judges. " ' p '
South District / South~East I New Delhi District PI-lC/ Rouse Av Courfil § J
Central 'l}P{C/ West THC! North-West Rohinil North Rohinil East /North-East Kg»
KKDI Shahadra KKDI South-West Districts Dwarka New Delhi. * '

*9:Sub.: Compliance of direction dated 09.01.2017 of I-Ion'ble High Court of De ' m
Crl. Appeal No. 736/2008 (State NC’I‘ of Delhi Vs Tarif Singh).

Rel‘.:- Letter/Endst.No. 1286/Crl. Dated 12.01.2017 received from Hon‘bIe High Court of
Delhi.

Respected Sir/Madam.

It is to apprise you that record 01’ 337 cases in which all Criminal Appeals/‘Revisions. Complaint
Cases of Elccuicity Act for the year. 2012 8: 2013 in Record Room (Sessions). South District, identified
during the pcnod w.c.f. 03.01.2025 to 10.01.2025. have to be wecded out. A list of these files is placed at
Marla ‘A’. -

It is. 'herefo1'e, requested that concerned Officer/Official may please be directed to iufonn at the
earliest as to whether any appeal in respcctof matters shown in Mark-‘A’ are pending before the Trial Courts
or any other courts, so that the relevant record pertaining to such pending appeals may not be destroyed.

Branch In-Charge, R 8: I branch is directed to upload the Mark-‘A’ with this letter on layers to
onwards transmission to the Ld. Principal District & Sessions Judge to all District courts to circulate the
snme to the courts of their district and confirmation be also sent to Record Room Sessions through
official e-mail id of rrst.ddc@gav.in within I5 days. If reply not received at the stipulated time. it
will presumed that there is no AppeallRevision or any other matter is pending before you.

This issues with the prior approval of Ld. Principal District & Sessions Judge. South
District. Saket Courts. New Delhi. '

Thanking you. i

Yours li{l;J1‘.l§UllyT\
, ..

(NEI-LA)
Addl. Sessions Judge (SFTC)

Officer-In-Charge, Record Rooms,
South District, Sake: Courts complex,

.\lew Delhi.
Encl. : Ma.t'k—'A'.
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